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sides. It is a question of putting the
pillars. And whether facilities are avail-
able, whether one can go to the Pass or
not, that will depend on the conditions
prevailing there.

SHRIMATI ILA PALCHOUDHURI :
It is known that the terrain is very
hazardous and there are about 870 miles
of the border to be demarcated. The
Southern portion terrain is not so bad and
there are about 290 milss in the Southern
portion. May 1 know how far has
demarcation gone therc and when it is
expected to be completed ?

SHRI SURENDRA PAL SINGH :
The demarcation of the 240 milces in the
southern sector will be completed by
March, 1969. As regards the total length
of our border, it is nearly 906 miles and
not 870 miles.

SHRI HEM BARUA : Is it a fact
that the trijunction there on the border
has not been demarcated so far to our
advantage whercas China and Burma have
demarcated  together and we were not
informed about it ?

SHRI DINESH SINGH : As I men-
tioned just now, so far as wc are con-
cerned, between us and Burma there is
no dispute about territory. It is a question
of putting the pillars. When we come
to that stage, then we shall sce what is
to be donce in that Pass.

SHRI VIRBHADRA SINGH : May 1
know whether any part of the Indian
territory in our possession has been trans-
ferred or is likely to be transferred to
Burma as a result of border demarcation?

SHRI DINESH SINGH : These are
historical boundarics well defined and
accepted.

SHRI TINNETI VISWANATHAM :
When this question came up on the floor
of Parliament more than a year ago, it
was said that there was no difference of
opinion between Burma and India, nor
between China  and Burma. Now this is
a trijunction point. The question which
1 then raised was, and which I raised now
is, this. If India and Burma agrce and
Burma and China agree, how can there
be difference of opinion between India
and China ? Can they solve this riddle
on the trijunction point because it is a
point ?
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SHRI1 DINESH SINGH : If the Hon.
Mcember look at the map, it will be
clearer that there is no dispute between
Burma and us in that arca. There is
a unilateral claim by China. That is a
matter in which Burma docs not come.
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SHRI SURENDRA PAL SINGH :
This question has already been replied
to. If you like, 1 shall repeat it. The
work of demarcation on the first 240
miles is going on according 1o schedule

and is likely to be completed by March,
1969.

MR. SPEAKER : Q. No». 182.

SHRI HEM BARUA : My I suggest
that Q. Nos. 201, 202 and 209 could be
taken along with this.

MR. SPEAKER : Because they all re-
late to Nagas ? The Hon. Member can
ask supplementary questions if he wants.
We can not club so many of the quastions

together.
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THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH) :

(a) On the basis of available infor-
mation, one underground Naga trained in
China has been captured and two killed.

(&) We have no direct information
about the action taken by the Govern-
ment of Burma on their territory.

(¢) and (d). The underground have
latcly made attempts to proceed to East
Pakistan but these attempts have been
foiled by our Sccurity Forces. Tt is
possible that the Nagas rcturning from
China who have so far failed to gain
cntry through Burma might attempt entry
via Pakistan. The S:curity Forces are
awarc of this possibility and will continue
their efforts to intercept these gangs from
whatever route they might attempt  to
come in.
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MR. SPEAKER : He has raised the
whole Naga Policy in his supplementary
question.

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH) :
How can we discuss it now ?

MR. SPEAKER : 1 would not allow
the whole policy to be discussed now.
The main  question pertaining to the
matter under discussion could be ans-
wered, not questions about Mr. Phizo
and other things.

SHRI SURENDRA PAL SINGH :
As regards the return of Mr. Phizo to
India, the Governor of Assam has not
said anything new. Hece has mercly said
that if Mr. Phizo is prepared to renounce
his British citizenship and if he wants to
come back to India, he can apply for
our citizenship, his case will be dealt
with according to our law. That is all
that he has said. There is no question
of Mr. Phizo meddling in our affairs,
because he is a foreign national and we
would not like him to take part in our
affairs.
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SHRI R. BARUA : Arising from the
answer given by thc Hon. Minister, may
I know whether Government have already
decided to withdraw the cases against
Mr. Phizo if he wants to come back to
India ?

SHRI SURENDRA PAL SINGH :
No such decision has been taken, but
subject to correction, I think the position
is that thc moment he became a foreign
national, and has no longer an Indian
citizen, I suppose, all the cases against
him stood automatically withdrawn and
we cannot take any action against him ;
1 say this subjcct to correction.

SHRI V. KRISHNAMOORTHI : The
Hon. Minister was saying that the under-
ground Nagas rcturning from China might
enter through the sca-route also via
Pakistan, and that the security forces
were on the look out. But as we
understand  it, the sccurity  forces
can opcrate only on land. How can they,
therefore check infiltration or crossing
by the sca-route ? Will the Hon. Minister
explain this ?

SHRI DINESH SINGH : The ques-
tion avises only when they attempt to
come from Pakistan into India, and that
will be land-route ?

SHR1 V. KRISHNAMOORTHI : We
would not check them if they come by
sea-route ?

SHRI P. VENKATASUBBAIAH : The
hon. Minister has made a very important
statement with regard to withdrawl of
cases against Mr. Phizo. If he accepts
our Indian nationality and he comes here,
the Hon. Minister  has said that Govern-
ment would withdraw the cases. Am I
correct in saying this ? 1 would like to
ask the Hon. Minister to clarify the posi-
tion., Certain cases are pending against
Mr. Phizo, and if he agrees to come to
India renouncing his British citizenship
and participates in the talks, may I know
whether the cases that are pending aginst
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Mr. Phizo will be gone into or whether
they will be withdrawn ? I want a specific
answer from the Hon. Minister on this
point ?

SHRI DINESH SINGH : The question
will really arise when Mr. Phizo is able
to acquire Indian nationality and come
here, and it will be a technical matter
for me to answer off hand, but I wonld
say that we shall deal with him under
our laws.

SHRI S. K. TAPURIAH : The Hon.
Minister has spoken about the success of
our sccurity forces in prohibiting those
rcbels from coming back. But it has
come to our knowledge that Government
have rcached some understanding with the
Scema faction, because of which under-
standing the Scemas would give their
assistance to Government in fighting the
Mao-Angami gang in its attack by infil-
tration, and in preventing the Angami
rebels from coming into Nagaland. May
I know whether that is a fact ? May 1
also know whether those few who have
been allowed to come  back to India are
those who belong to the S:ema
faction and who have been allowed to
come because of this understanding ?

SHRI SURENDRA PAL SINGH :
We are trying to prevent all underground
Nagas from coming back to India, irres-
pective of what group or faction they
belong to.

SHRI S. K. TAPURIAH : Have
Government reached any understanding
with the Seema faction ?

SHRI SURENDRA PAL SINGH :
there is no understanding.
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SHRI SWELL : May I know whether
it is a fact that today in Nagaland there
arc two sections of Naga underground
people estranged from cach other and
whether it is a fact that clashes between
these two sections arc taking place in
Nagaland and arcas of Manipur and that
those clashes are occuring with greater
frequency ? May I know also whether
Government  have at any time intervened
in these clashes, and if not, whether they
intend to intervene in order to prevent
the situation in Nagaland from sliding
into complete chaos.

SHRI DINESH SINGH : We are
aware of the two main factions among
the underground Nagas ; there are  dis-
putes among them and clashes on a small
scale may have taken place.  We are not
awarc of any largescale clashes between
them. When it bicomes a law and order
situation, we shall deal with it as a low
and order situation,

SHRI BASUMATARI : It is an esta-
blished fact that Mr. Phizo went out of
India to compaign against India and he
did all he could do in that direction in
the United Kingdom and in the United
Nations. He has accepted the citizenship
in England. Knowing fully well all those
things, why docs the Government want
to decide these cases under the normal
law ? May I know whether they would
consider this as an cxception and not go
according to the normal law ?

SHRI DINESH SINGH : I takc it
that the Hon. Member is referring to the
grant of nationality to Mr. Phizo.
When it comes up it can be dcalt with
according to our law.

SHRI INDRAJIT GUPTA : Some
apprehensions had been expressed before
the recent mid-term elections that the
hostile Nagas might try to prevent the
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successful holding of elections in Naga-
land. If there was any such intention, an
overwhelming majority of the Nagas have
belied their hopes and have participated
in the elections which were conducted
very successfully., Have the Government
made any assessment whether this demons-
tration by the Naga people of their desire
for a peaceful and constitutional way of
development is likely to have an appreci-
able impact on the activities of the rebel
Nagas or whether they are an entirely
scparatc phenomenon and not likely to
influence them ?

SHRI DINESH SINGH : We hope
that it will have an impact on them. The
Government of Nagaland has just been
sworn in and it is also concious of this
fact. We hope it will be possible to bring
about an cnd to the difficultics there in
a peaceful manner.

SHRI CHENGALARAYA NAIDU :
It appears that about five hundrcd Nagas
had undcergone military training in China
and are now waiting in Burma to cross
the border to come into India. Will the
Government ensure this house that they
shall prevent the crossing of those 500
Nagas into India.

SHRI SURENDRA PAL SINGH : It
has alrcady been stated on behalf of the
Government that we have taken adequate
measures to sce that these people arc not
ablc to cnter India.
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SHRI HEM BARUA : It is a fact
that the pro-Phizo group in Nagaland is
at present beating a retreat and the Pro-
Sate group which is in ascendency wants
to resume talks with the Prime Minister.
If so, may 1 know whether the Govern-
ment arc prepared to resume  talks with
those people with whom they broke off
talks suddenly after having had a serics
of talks ? And sccondly, why is Mr.
Phizo who is a [ugitive from Indian Jus-
tice in England is told by the Governor
of Assam and Nagaland that he would be
received back in India provided he gives
up his British citizenship ; and will the
cases of murder, arson and loot that are
pending against him would be taken up
against Phizo as demanded by a section
of the hostiles ?

SHRI DINESH SINGH : So far as
the first question is concerned, we did
not break off any talks. But at present
we do not think that the time has come
to start any talks. A new Government
has been formed in Nagalund and we
should like to consult them and see what
should be done. As far as Mr. Phizo's
question is concerned, the House is aware
that the cases against him have not been
withdrawn. What the Governor of Naga-
land has said is that if he acquired
Indian nationality, he can come to India.
What we should do with him here is an
entircly scparate question.
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SHR1 BAL RAJ MADHOK : What
was_the occasion for the Governor to go
out of his way to make a statement  that
Mr. Phizo should apply for citizenship ?
(...Interruptions.)

SHRI DINESH SINGH: Mr. Specaker,
Sit, you have been good enough to con-
sider a call attention notice on the subject
tomorrow ; I shall take that opportunity
to explain things in greater detail, if
necessary.
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MR. SPEAKER : You asked a sup-
plementary question. Now you fecl that

the answer for every supplementry ques-
tion is unsatisfactory. What can I do ?

SHRI SHEO NARAIN : You are the
guardian of the rights of this House. You
must protest us ; you must help us to get
proper replies from the Goverment.
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MR. SPEAKER : Your question is
so difficult to answer, Mr. Ranga.
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SHRI RANGA : In view of the fact
that already the Government have been
informed of thc views of the previous
Nagaland Ministry, whom wc had the
honour to meet sometime ago that they
werc not consulted when some people
very close to the Government, possibly
within the Government also, had met
Mr. Phizo in London without any prior
consultations with them, would Govern-
ment now sec to it that the present Naga-
land Government would be consulted
before any such initiative as suggested by
Mr. B. K. Nchru comes to be taken ?
Then, in view of our not very satisfactory
experience of the majority-minority rule
in our morc developed States, would
Government consult that ministry as  well
as the Governor to scc whether it
would not be advisible to invite the Ao
pecople who now happen to be in the
opposition, the Semas and the Angamis
into some kind of coalition or co-opera-
tion with the present Government, so that
all the tribal attitudes can be brought
into cooperation with the Government ?

SHRI DINESH SINGH : So far as
the first part is concerned, we do try to
keep the Nagaland Government in the
picture and consult then as and when
nccessary.  We shall sontinue to do  so.
But the Constitution provides certain
subjects for the Central Government and
they have to exercise some judgment in
regard to them.  But as | said, we do try
our best to keep the Nagaland Govern-
ment in the picture. So far as the
present Government there is concerned,
it is the Government of Nagaland as a
whole and I do not think there is...

SHRI RANGA : You have not follow-
c¢d my point.  Would you ascertain from
the present ministry there whether it
would help Nagaland politics and social
cconomy if they can call into cooperation
the Aos—therc is one Ao, an ex-Chief
Minister, who is the lcader of the oppo-
sition there— into partncrship with the
Government ?

SHRI DINESH SINGH: 1 was
corning to that. So far as thc second
part of the Acharya's question is con-
cerncd, Government of Nagaland is a
Government elected by the people of
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Nagaland. How they hold consultation
among the tribes concerned is a matter for
them to decide.

SHRI RANGA : He has no imagina-
tion at ail. A more satisfactory approach
should be made.

SHRI NATH PAI: We are not
against talks as such if and when they
become nccessary.  But may we have
a categerical assurance from the Prime
Minister that no talks or no agreement
will be entered into or arrived at with the
so-called Naga rcbles cxcept with the
full previous consent of the legitimate and
lawful Government of Nagaland 7 We
hear that talks are often initiated with
Sukhai State or whatever group it may
be. We are not against talks, but they
must have the prior consent and sanction
of the legitimate and lawful Government
of Nagaland.

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY AND MIN-
ISTER OF PLANNING (SHRIMATI
INDIRA GANDHI) : As Piof. Ranga is
pointing out, this matter has been  raised
in the House of many occassions.  There
is absolutely no question of going behind
the back of the Nagaland Government.
1 should also like to take this opportunity
of adding to the answer to the previous
question,  We all know what a  difficult
and situation exists in Nagaland., 1If
the Nagaland Government can get the
support of any other group, I am sure
they would welcome it and we would
also welcome it
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Supply of India-made Aircrafts to Afghanistan

*183. SARI N. R. LASKAR :

SHRI NARAIN SWARUP
SHAMA :

SHRI RAM SWARUP
VIDYARTHI :

SHRI BHARAT SIGH
CHAUHAN :

SHRI BAL RAJ MADHOK :

SHRI SHRI CHAND GOYAL :

SHRI RANJIT SINGH :

SHRI HARDAYAL DEVGUN :

SHRI D. C. SHARMA :

SHRI BENI SHANKER
SHARMA :

Will the Minister of DEFENCE bc
pleased to state :

(a) whether it is a fact that Afghanistan
has requested India to supply her Indian
Aircrafts manufactured at Kanpur ;

(b) if so, the reaction of Government
thereto ; and

(¢) the time by which the aircrafts
will be supplied and the mode of pay-
ment by Afghanistan ?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI L.N.
MISHRA) : (a) No, Sir.





